BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE,

CHENNAI

Original Application No. 07 of 2024 (SZ)

IN THE MATTER OF:

Tandur Citizens Welfare Society,
Reg. No. 714/2016,

Rep.by its President

Versus

1) The Collector Vikarabad District,

Vikarabad,
And 5 Ors

...Applicant(s)

...Respondent(s)

REPORT OF THE DISTRICT COLLECTOR, VIKARABAD DISTRICT - R1

Sl. DATE Description Page
No. Nos.
1. 03.10.2025 | Report of the District Collector — Vikarabad District, 1
(1st Respondent).

2. 21.08.2024 |Annexure - I - G. O. Rt. No. 388 - S
Government of Telangana

3. Annexure - II - Estimation of Sewerage Projects in 9
101 ULB’s in the State of Telangana

4. 02.04.2025 | Annexure - III - Publication of Tender Notice by MA 16
& UD - PHMED - Sewerage Projects

5. 04.04.2025 | Annexure - IV - Letter No. SPL-11 by the Special 18
Commissioner to the Superintending Engineer

6. 04.04.2025 | Annexure - V - Lr. No. 388/DB/SBM 2.0/101 19
ULBs/2024-25 from the Superintending Engineer to
the Commissioner

7. 25.07.2025 | Annexure - VI - Letter No. T1/SBM 2.0/STPs & 21
[&Ds/2023-24

Place: Chennai

Date: 07.10.2025

dispet

Mrs. H. Yasmeen Ali,

Counsel for the 1st Respondent.
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(Memorandum of Application Under Section 18(1) rqr:id with % E
Section 14, and Section 15, of the National Green Tribunal Act,

2010) L
BEFORE THE NATIONAL GREEN TRIBUNAL SOURTHERN .
ZONE AT CHENNAI

ORIGINAL APPLICATION NO. 07 OF 2024

BETWEEN:

Tandur Citizens Welfare Society

Reg No.714/2016

Rep. by its President

RajgopalSarda

Having its registered office previously at
No. 7/7/52]/4A, Gomthilkunj

Tandur - 501141,
RangaReddy Dist,
Telangana. Currently located at Vikarabad Dist.
Applicant
VS

The Collector Vikarabad Dist
At Vikarabad & 5 Others

Respondents

REPORT SUBMITTED BYTHE RESPONDENT NO.1

It is submitted that the Government of Telangana as per the directions
of Hon’ble National Green Tribunal Southern Zone administrative
sanction for an amount of Rs.3,769.34 Cr/- has been accorded for
construction of Sewerage Treatment Plants in all urban local bedies
{101 ULBs) of Telangana and the GO bearing No.Rt.No, 388 dated 21-

08-2024 has been issued by the Principle Secretary to the

Government. The copy of the said GO is enclosed herewith for kind
perusal of the Hon’ble Tribunal.

. It is submitted that as per the Annexure-2 of the said sewerage project

an amount of Rs,35.55 Cr/- has been allotted to the Municipality
Tandur which is listed at serial No.84 of the Annexure-2.
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3. That in pursuance of the said GO 388 the Respondent No.2 addressed

a letter to the senior environmental Engineer Telangana Pollution
control  Board,  Sananthnagar,  Hyderabad  vide  letter
No.E1/STP/GT/2024 dated 11-11-2024 for sanction of clearance for
establishment of sewerage Treatment Plants in the Jurisdiction of
Municipality Tandur i.e. Respondent No.2.

. It is submitted that the tenders for consiruction of sewerage treatment
Plants in 101 ULB’s of Telangana including Tandur Municipality has
been called by Superintending Engineer, Public Health, Hyderabad on
20.12.2024 @11:00 AM, duly keeping the tender closing date on
09.01.2025 @ 4:30 pm. In response to the tender notice no bidder
participated for the 1st tender call.

- Further, the 20 tender call invited for the same work on 16.01.2025
duly publishing the tender notice in (4) daily news papers vide Lr.No.
388/DB/101ULBs/2024-25, Dt: 16.01.2025 duly fixing the tender
dates as Bid starts on 17.01.2025 @11:00 AM and keeping the Bid
submission clesing Dt: 03.02.2025 @4:30 PM.

- In response to the tender notice, No bidder pérticipated for the 2nd
tender call which is opened on 03.02.2025 @ 4:30 PM.

- Further, it is submitted that, the Biennial election to the Legislative
Council of Andhra Pradesh and Telangana from Graduates and

Teachers constituencies MCC code applicable from 3w February 2025
to 8t March 2025.

. Further, the 3+ tender Call invited for the same work on 02.04.2025

duly publishing the tender notice in {4) Telugu & English daily news
papers vide Lr.No.388/pB/ SBM 2.0/101 ULBs/2024-25, Dt:
04.04.2025 duly fixing the tender dates as Bid starts on 08.04.2025

@ 11:00 AM and keeping the bid submission closing Dt: 28.04.2025 @
4:30 PM,
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9. It is submitted that, for the 3 time also to the tender notice No bidder
participated- in the tender, that was closed on 28.04.2025 @ 4:30 PM
and the online copy of the bidder notice with regard to tender-notices
bearing No. enquiry/IFB/Tender Notice 388/DB/SBM 2.0/101
ULB’sf2024-25 31 Call dated: 02.04.2025 is herewith for kind persual
of this Hon'ble NGT Tribunal. it is submitted that a letter has been
addressed by the Superintending Engineer, Public Health, West Circle,
Hyderabad to the Engineer-In-Chief, Public Health Department,
Hyderabad on 28.04.2025 for according permission for 4t tender
notice call vide letter No. 388/DB/SBM 2.0/101 ULB’s/2024-25. In
this regard, awaiting reply from the Engineer-In-Chief, Public Health
Departiment, Hyderabad for floating the tenders on e-Procurement
platform by the Superintending Engineer, Public Health West Circle,
Hyderabad.

10. It is submitted that, a letter has been addressed by the
Engineer-In-Chief, Public Health, Hyderabad on 25.07.2025 to
Secretary to Government of Telangana, MA&UD Department for
accord revised Administrative sanction for Total amount of Rs.3705.75

Crores in three packages, package wise cost mentioned below,

| SLNo | Package No. * | Name of the Work Total Project
Cost

1 Package-I Sewage Projects in 30 ULBs under SBM 1276.04

2.0 under the jurisdiction of Adilabad,
Karimanagar and Warangal PH Divisions.
2 Packege-II Sewage Projects in 27 ULBs under SBM 880.02
2.0 under the jurisdiction of Nalgonda and
Khammam PH Divisions.

3 Package-IlI | Sewage Projects in 44ULBs under SBM 2.0 | 1549.69
under the jurisdiction of Sangareddy,
Rangareddy, Nizamabad and
Mahabubnagar PH Divisions.

TOTAL [Rs. In Crs) 3705.75

In this regard awaiting reply from the Secretary to Government
of Telangana,
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Hence, the Report submitted for kind perusal of the Hon’ble NG

Tribunal.

Date:}:10-2025
Place: Chennai.

Counsel for the Respondent No.1

e 2 .
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GOVERNMENT OF TELANGANA -

MARUD Depsiiment « Enginsering- PHEME- Hof'Ble NGT Diractions (not to
discharge untieated waste water Into. watar bodles & Hyers) - Constraetion
of Sewage Treatrdent Plants Ih all Urbar Local Bodles of Telangana -
Adwinlsteative sanction for an afount Res3769.34 crores (including O&M
and Awnulty Payments and ©57 on Interest Coniponent of Annuity
Payments) for “Sawerage Projects In 101 ULBs In the State of Telsngana
‘hder SBM.2.0" - Agcorded - Orders Issued,

MONIGIPAL - ADMINISTRATION & URBAN DEVELGPMENT (ENGG.) DEPARTMENT
- 6i0: Rk N0,388 Dated:21,08,2074
Read the folfowhg:~

-, 1. From the ENC(PH), Hyderabad, Lr.No.: T1/SBM Z.0/STPs &
. 1&Ds /[2022-23,Dt.: 15.04.2023. -
2. Govt., Memo No. 6361/Engd.2/2023, Dt.02-02-2024]
3. From the ENC (PH), Hyderabad, Lr.No.T1/SBM 2.0/STPs &
1&Ds/2023-24, Dt: 07.02.2024.
. -000-
ORDER:

In the reference 1% read above, the Englneer-in-Chief (Public
Health) Hyderabad has Informed that, ¢the Director (SBM), MoHUA, Gol
has communicated the Minutes of Meeting of 7" NARC of SBM Urban duly
‘mentioning that Action Plans submitted by the Govt. of Telangana for
Urban Water Management, have been aprroved -contalning proposals
costing Rs. 934.60 Crores towards establishment of STPs and I&D for
Urban Water Management have been approved in 101 ULBs and requested
to issue the RFP for engagement of agencies for establishment, O&M of
STPs and: coristruction of I&D structures and to take further action for
effective UWM urider SBM Urban 2.0.

2. The Engineer-In-Chlef (Public Health), Hyderabad: has further
informed that, the Hon'ble National Green. Tribunal have given directions
to take measures not to discharge untreated waste water irito water
| bodles: & rivers. Government of Telangana has either established or is in
' the process of establishing STPs in the ULBs of Warangal, Karimnagar,
h Nizamabad, Siddipet; Nalgonda, Miryalaguda, Suryapet, Sircllla, Gajwel,
|

o R YA M
.

Vikarabad, Nagar Kurnoo|, Devarakonda, Alampur, Khammam besides
GHMC to meet the requirements of respective prospective years. The ENC
(PH) has requested the Government fo give suitable directions on taking

up STPs in 103 ULBs which are to be funded through SBM 2.0 Scheme.
3. In the reference 2™ read above, ‘Government have requested the %{% “ﬁ;
ENC (PH) to furnish the proposal, duly,revising the installed capacity 'as =~ g .
per the discussions held’ in this regafd by the Princlpal Secretary ta e
) _ Governiment MA&UD Department with the Engineer-in-Chief (Public o
Health), Hyderabad for'taking further action In the matter. '%':"
- ' e
.‘ . 4, In the reference 31 read above, the Englneer-In-Chlef (Public a
‘ ‘ Health) has stated that previously they have submitted the proposals of =
SBM 2.0 to the Government for construction of 344 No. of STPs (total

capacity of 789.20 MLD, considering 2038 as prospective year) along with

1&D Structures with 10 years O&M with a tentative financial implication of

about Rs, 5503.107 crores, along with a request to accord permission to
e (PTO)
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Tavite tenders with openi technclogy dh RFP mode 10 Hybrld Annuity Model
witheutitRentionling Thternal Bench Mark, pefiding Adminlstrativa Sanctian.
Tt was alsd ndicated thavaln tat Admililstrative Sanatlon welid Ba sought
along With Yander approval after finallzabion of the tendars.

5. The EnglneertaGhlef (Publle Heslth) hHas further stated that,
‘dutihg the réview mesting With the Principal Seeretary to Government,
MABUD Dept. o 11012024, the proposals of SBM 2.0 were placed
before the Governiment and it wds Instructed to take up the proposals i
two phases, duly utiizing the Gol share urider SBM 2.0 it Phase-1 as
upfront payment, keeping In view the financlal implication, and fn single
patkage In order to create healthy competition among avallable agencies
who have experience In executing simllar projects in HAM mode.

6. 'The Engineer-In-Chlef (Public Health) has further stated that, after
detalled deliberations, it has been decided in the above meéting on the
following proposals under SBM 2.0:-

> Proposals under Phase-I: To consider STPs of only certain
catchments of the ULB for the prospective year 2038 satisfying the
criteria of SBM 2.0. Guidelines that all towns will need to prepare a
DPR containing the provislon .of minimum one STP (for 70% of
current (2025) population),

Where there is mar.glnal difference In capacity of STP of the
catchment corresponding to the prospective year 2038 when
compared to the intended capacity in Phase I’ (corresponding to
70% of current (2025) population of the town), those STP
capacities are further reduced to. meet the criteria of SBM 2.0
guidellnes with a contemplation to take up capacity augmentation
of these STPs as and when required on case to: case basis.

> Proposals under Phase-II: Capacity augmentation (on modular

basis) of the catchments under conslderation in Phase I along with
the new catchments deferred In Phase I can be considered in Phase
II proposals. . N

7.  The Engineer-in-Chief (Public Health) has also :informed that, it
has been decided to prepare estimates with the same rates as adopted for
AMRUT 2.0 projects i.e., SSR 2022-23 with the cement & steel rates for
the month of April 2023 and STP rates from GWSSB SOR for the year
2022-23, since the original proposal was submitted to Govt. on Dt, 15-04-
2023. The estimated Operation and Maintenange cost of 115,;STP,5ﬂforw10

years is Rs.1608,50-Crores (considering 5% non compounding%reasé‘fon .o ;iﬁb
each year’s O8M cost) based on CPHEEOQ Gmdelines, Consortium of IITs a
report of Ganga River Basln Environment Management Plan and common
5SR-2022~-23. of Government of Telangana. -

s

8. Stating the above position, the Englneer—ln -Chlef (Publlc Health)
T.G, Hyderabad has finally requested the’Govt., to -accord permtss!on on
the following:~

el

I Administrative sanction for ap amount Rs.,3769.34 crores
(including OC&M and Annuity.»w;ﬂayments and GST on Interest
Component of Annuity P%nents) for “Sewerage Projects In 101

' ULBs in the State of Telangana under'SBM 2.,0",

Cont.P. 3

1 Scannedwith OKEN Scanner
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I Permission to Invite tendars | single package under LS contract
system With Hybrld Annulty Medsl (35% Upfront. and _65% |
deferted), duly cancellhg the G.0.Rt.No.343, MAZUD (UBS) ?
Departinent, Dt. 29-05-2023. ' '

. Request to address the. Govt. of Indla for permission to utilize the
GOI share as upfront payment (35%) dtirlig the construction
period of Initial 2 years and balance (65%) to be paid in 10
annultles by the State Goverrniment along with O8&M payments,
considering the present financial situation of the State Government.

iv.  Permission to invite tenders pending acquisition of Jand, In
relaxation of G.0.Ms.No. 94, I&CAD. (PW-COD) Department, Dated:
01-07-2023 and G.O;Ms.No. 1, Flnance (Works & Projects-F7)
Department, Dt. 25-02-2012 and to initiate the Land Acquisition
process parallelly. In case the tender process Is postponed till
completion of land acquisition process, It may have a cascading
effect resulting In cost escalation. Also, GoI Is pursuing with the
gtatg Government constantly regarding award of the projects under
SBM 2.0, '

<
V. Land Acquisition costs will be submitted to the Government and
. administrativé sanction for those.admounts wiil be sought in due
¢ course, )

vi.  Permisslon from State Government to entrust the O&M of sewerage
projects under SEM 2.0 for 10 years on completion of capital work
at the same tender percentage of capital work, by concluding a

. separate agreement with the same agency by thé ULB.

vil, To give directions to the DMA; Hyderabad to Instruct the
Commissloners. of the respective ULBs (falling in ‘SBM 2:0) to
conclude separate agreements with the same #géncies (entrusted

F"-;‘l
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{5 with the capltal works) for O&M of sewerage schemes proposed
- under Phase I of SBM 2.0.

'
.

vill. To give directions to the DMA; Hyderabad to instruct the
Commissioners of &ll the respective ULBs for Identification of R
potential users/ industries of treated {waste' water {minimum-of _ |

o7 whieh i .'-'*..l',':'i . ! . "'“-1‘".-:";7""’-'»}:2,
. ;Eaﬁgs’ which enables ULBs to av'?.dﬁ]i*s. Finance Commiiigjg{ﬁ%g_ @i;a
. i ST R
. EQ‘EJ«“’:‘(«?{? » “ . -
ix. The draft bid document for the - ;ﬁ%}_‘bntmd System with Hybrid
oL Annuity Madel is under preparation:and the same-will be submitted .

to the Government In due course fof approval.

o

. ¥:.  Government after careful examination of the mattef, hereby accord

- permission on the following:- .

i I. Administrative sanction is accorded for @n amount Rs.3769.34

' : Crores (including O&M and Annuity Payments and GST on
, T Interest Companent of Annuity Payments) for “Sewerage
‘ Projects In 101 ULBs In the.State of Telangana under SBM 2.0
’ Cont. P.4

hal )Ls{;-
e
o '-;:’;-g;,a
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. Perfinission Is aceorded to Invite tenders In slnglé package under
LS cotitract system with Hybrid Annulty Modsl (35% upfront and
655 deferred), duly cancelling the G.0.RkiNo.343, MAGUD
{UBS) Départment, Dt. 29-05-2023.

fii. The Director of Municlpal Administratiori, belng the State Migsion
Director, SBM 2.0 is directed to address the Govt. of Indla for
permission to utilize the GOI share as upfront payment (35%)
during the construction period of initial 2 years and balance

(65%) to be paid in 10 annuities by the State Government along
with O&M: payments.

iv. Permission 1s accorded to invite tenders. pending acquisition of
land, in relaxation ~ of ~G.0.Ms.No0.94, I&CAD (PW-COD)
Dept.,Dt.01-7-2023 and G.0.Ms.No.1, Finance (Works &
Projects-F7) Dept., Dt. 25-02-2012 and to .initlate the Land
Acquisition process parallelly, and to submit the proposals of
Administrative Sanction for land acquisition If required.

v. Permission is accorded to entrust the O&M of sewerage projects
under SBM 2.0 for 10 years on completion of capital work at the
same tender percentage of capital work, by concluding a
separate agréement with the same agency by the ULB.

vi. DMA, Hyderabad is directed to instruct the Commissioners of the
respective ULBs (falling In SBM 2.0) to conclude separate
agreements with the same agencies (entriisted with the capital
works) for O&M of sewerage schemes proposed under Phase T of
SBM 2.0. ’

vii. BMA, Hyderabad Is directed to instruct the Comimissioners of all
the respective ULBs for Identiflcation of potential users/
industries of treated waste water (minimum of 20%Y, which
enables ULBs to avall 15% Finance Commission tied grants.

10. The Engineer-in-Chief, Public Health/ the Director of Municipal
Administration, Telangana, Hyderabad shall take further necessary .action
accordingly. :

: : . o N RO T N
(BY ORDER AND IN THE NAME OF THE GOVERNGR OFTELANGANAY 5o+ = .
. ;M DANA KISHORE o
PRINCIPALSECRETARY TO GOVERNMENT 3
v - 5
To '

The Engineer-In-Chief (PH), Telangana, Hyagm_baa. .
The Director of Municipal Administration, Telangana, Hyderabad.
The OSD to Spl. Secretary to Chief Minister.

0SD-to Prl. Secretary to Govt., MA&UD Department.
Sf/Sc 5

»

" el
// FORWARDED+: BY ORDER //

SECTION OFFICER

K
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; i, ANNEXURE II
Sewerage Projects in 101 ULBs in the State of Telangana under SBM 2.0
Y (Capital Project Cost is Basic Cost incorporated in Hybrid Annuity calculations)
] ! (Rs. in Crores)
Nirmal 23.60 10,00 13.60 23.80 47.40
Khanapur 8.85 2.90 5.95 13.60 22.45
Bellampally 13.55 6,60 6.95 17.30 30.85
Mandamari 13.25 6.20 7.05 16.90 30.15
Adilabad  [Manchiryal 23.95 10.00 13.95 22,70 46.65
Kythanapally 10.85 440 6.45 15.10 25.95
Luxettipet 9.85 3.00 6.85 14.20 24.05
Chennur 12.05 3.30 8.75 14.20 26.25
Naspur 17.00 8.50 8.50 19.10 36.10
Kagaznagar 14.15 7.00 7.15 17.40 31.55
Jagtial 26.65 7.92 18.73 25.30 51.95
Korutla 26.00 7.90 18.10 19.20 45.20
Metpally 15.80 6.40 9.40 16.90 32.70
Dharmapuri 8.10 2.30 5.80 13.30 21.40
Raikal 10.20 2.20 8.00 15.20 25.40
Huzurabad 20.35 4.60 1575 19.10 3945
Karimnagar Jammikunta 14.80 5.60 9,20 16.00 30.80
Kothapalli 6.40 1.70 4.70 12,60 19.00
Choppadandi 8.60 2.30 6.30 13.70 22.30
Peddapalli 17.00 6.30 10.70 18.60 35.60
Sultanabad 10.55 2,70 7.85 14.20 24.75
Manthani 10.95 2.30 8.65 14.20 25.15
(24 Vemulawada 15.30 5.80 9,50 16.40 31.70
{125 Sircilla 22.00 10.60 11.40 11.00 33.00
k6 Parkal 11.20 3.30 7.90 16.00 27.20
|27 Bhupalpally 14.70 7.00 7.70 17.70 3240
28 | Warangal [Jangoan 14,90 6.50 8.40 16.90 31.80
29 Wardhannapet 8.45 2.00 6.45 14.60 23,05
30 Narsampet 11,10 490 6.20 15.30 26.40
31 Kothagudem 18.60 9.30 9.30 20.50 39.10
62 Manuguru 13.80 4.30 9.50 15.10 28.90
83 Palvancha 18.60 9.30 9.30 20.40 39.00
B4 Yellandu 10.85 450 6.35 15.10 25.95
B85 Madhira 11.40 430 7.10 15.10 26.50
iB6 | Khammam {Sattupalli 14.00 440 9,60 17.10 31.10
B7 Wyra 10.85 420 6.65 15.10 25.95
B8 Mahabubabad 16.40 8.20 8.20 18.70 35.10
] Dornakal 7.10 2,10 5.00 13.00 20.10
|0 Maripeda 8.65 2.20 6.45 13.80 2245
| [ Thorrur 8.40 2.60 5.80 13.60 22.00
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Nan_lé oft;ﬂ'ife?,, - Capital ,? ::g;;:ﬁa:; State Share O&M Cost |Total Proj,eﬁt@*ﬁﬁ.

ULB. ) 'Project Cost in SLTC) (ULB Share) | including O&M
@ . . @ G | . N/ _® -
Alampur 6.45 0.80 5.65 13.10 19.55
Gadwal 1640 8.20 3.20 18.70 35.10
Ieefa 16.10 3.70 12.40 14.50 30.60
Waddepalle 12,15 2.00 10.15 13.30 2545
Bhoothpur 11.20 1,70 9.50 14.70 25.90
Jadcherla 19.40 6.50 12.90 20,80 40.20
Atchampet 12.40 4.00 8.40 15.10 27.50
j 49 Mahabubna Kalwakurthy 14,00 4,10 9.90 15.10 2910
| 50 -8 [Kollapur 13.15 340 9.75 14,20 27.35
i 51 Kosgi 11.80 3.20 8.60 14.50 26.30
| 52 Makthal 10.70 3.10 7.60 14.70 25.40
| 53 Narayanapet 13.90 530 8.60 16.00 ) 29.90
| 54 Amarchinta 8.50 1.60 6.90 13.30 21.80
| 55 Atmakur 10,15 200 815 14.10 24,25
| 56 Kothakota 12.05 2.60 9.45 14.40 2645
| 57 Pebbair 9.85 2.20 7.65 14.20 24,05
| 58 Wanaparthy 16.60 8.30 8.30 18,70 35.30
| 59 Banswada 10.65 410 6.55 15.60 26.25
| 60 Kamareddy 23.85 11.90 11.95 22.30 46.15
| 61 Nizamabad Yellareddy 11.20 2.70 8.50 15.30 26.50
62 Armoor 22.80 7.80 15.00 20.40 43.20
| 63 Bheemgal 8.45 200 6.45 13.20 21,65
| 64 Bodhan 19.20 9.60 9.60 2040 39.60
| 65 Medak 13.10 6.30 6.80 17.80 30.90
| 66 Narsapur 8.25 240 5.85 13.40 21,65
| 67 Ramayampet 8.80 250 6.30 13.30 22,10
| 68 Thoopran 10.55 3.20 7.35 14,20 24,75
| 69 Andol-Jogipet 1135 3.50 7.85 14.20 25.55
| 70 Sangaredd Narayankhed 9.35 230 7.05 13.80 23.15
(71 Bared Isadasivapet 15,80 5.60 10.20 18.10 33.90
|72 Sangareddy 20.40 10,20 10.20 20,70 41.10
173 Zaheerabad 20.80 10.40 1040 20.40 41.20
| 74 Cherial 8.30 2.30 6.00 13.60 21.90
|75 Dubbaka 9.95 3.90 6.05 14.60 24.55
I 76 Husnabad 11.65 3.30 8.35 14.00 25.65
|77 Amangal 9.85 ' 3.60 6.25 15.20 25.05
|78 Ibrahimpatnam 12.55 420 8.35 15.50 28.05
79 Kothur 7.85 210 5.75 13.30 2115
| 80 Shadnagar 19.85 6.70 13.15 20.00 39.85
181 | Rangareddy |Shankarpally 11.05 3.20 7.85 14.70 25.75
| 82 Kodangal 8.70 210 6.60 13.70 22.40
|83 Parigi 9,05 2.30 6.75 13.40 2245
{84 Tandur 16,85 8.40 8.45 18.70 35.55
{85 Medchal 18.35 5.70 12.65 19.50 37.85
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Diﬁiéion ‘ .G._agitaﬁ E:::;;fif;' State Share O&M Cost 'I.'otal Project Cost
{ |+ . Project Cost in SLTC) {ULB Share) mcluding.Q&M
.. (2) @) ' G ) @. - 8
7.30 1.70 5.60 13.90 21.20
Chityal 7.20 2.20 5.00 13.20 2040
Devarakonda 11,15 1.60 9.55 13.30 24.45
Haliya 8.10 2.40 5.70 13.30 21.40
Nakrekal 10.30 4.00 6.30 14.60 24.90
Nandikonda 9.70 2.10 7.60 13.30 23.00
Huzurnagar 12.05 4,70 7.35 15.60 27.65
Nalgonda Kodada 19.20 8.80 10.40 19.10 38.30
Neredcherla 8.05 2.10 5.95 13.10 2115
Tirumalagiri 9.30 2.50 6.80 13.40 22.70
Alair 9.90 2.40 7.50 13.60 23.50
Bhongir 22.65 7.20 15.45 19.80 42.45
Choutuppal 14,05 4,20 9.85 15.30 $29.35
Mothkur 10.00 2.10 7.90 13.60 23.60
Pochampally 9.10 240 6.70 15.20 24.30
Yadagirigutta 9.95 2,08 7.87 13,70 23.65
Total 1323.10 463.10 860.00 1608.50 2931.60
lﬁbte: Gajwel, Vikarabad and Nagarkurnool ULBs are excluded as these ULBs have existing STPs exceeding the
requirement of 70% of 2025 population.




Bhainsa

6.00

1 6.00 1

2 Nirmal Nirmal 10.00 1.50 11.50 2

3  |Khanapur 2.30 2,30 1

Sub Total 12.30 0.00 7.50 0.00 0.00 19.80 4

4  |Bellampally 6.50 6.50 1

5 |Mandamari 6.00 6.00 1

6  |Manchiriyal 8.00 2.00 10.00 2

7  |Kyathanapally Mancherial 4.00 4.00 1

8  |Luxettipet 3.00 3.00 1

9  |Chemmwr 3.00 3.00 1

10 |Naspur ‘ 8.50 8.50 1
Sub Total 16.50 13,50 9.00 2.00 0.00 41.00 B

11 | Kagaznagar | Komaram Bheem 6.70 6.70 1
0 0 0 6.7 0 1

Sub Total

e ARD
12 [Jagtial 2.00 10.00 12.00 2
13 |Korutla B.60 8.60 1
14  [Metpally JAGTIAL 6.10 6.10 i
15 |Dharmapuri 2,00 200 1
16  |Raikal 1.20 1.00 220 2
Sub Total 1.20 13.60 6.10 0.00 10,00 30,90 7
17  |Huzurabad 2.50 3.50 6.00 2
18  |Jammikunta Karimnagar 5.00 5.00 1
19  |Kothapalli 1.40 1,40 1
20 |Choppadandi 240 , 2.40 1
| Sub Total 240 8.90 3.50 0.00 0.00 14.80 5
21 |Peddapalli 4.90 0.80 5.70 2
22 |Sultanabad Peddapalli 3.00 3.00 1
23 [Manthani 3.00 3.00 1
Sub Total 6.00 4,90 0.00 0.00 0.80 11.70 4
24 |Vemulawada . .. 5.50 5.50 1
25 [Sircilla Rejanna Sircilla 0.00 0
Sub Total 1

A:I%NAGAR DIVISIO N

ﬁ'ﬁﬁf ﬁ?tm

0.00




26  [Parkal | Hanmakonda 400 | 4.00 1
Sub Total 000 | 400 | 000 | 000 | 0.00 4.00 1

27 |Bhupalpally | Jayashankar 7.00 7.00 1
Sub Total 000 | 000 | 700 | 000 | 0.00 7.00 1

28 |Jangoan | Jangoan 6.00 6.00 1
Sub Total 000 [ 600 | 000 | 000 | 000 6.00 1

29 |Wardhannapet Warangal 1.00 0.60 1.60 2
30  |Narsampet 4.20 4.20 1
060 | 000 3

Sub Total

A \ 1

32  |Manuguru Bhadradri 4.0 4.00 1
33 |Palvancha (Kothaguderm}) 10.0 10.00 1
34 |Yellandu 4.00 4.00 1
Sub Total 27.00 0.00 0.00 0.00 0.00 27.00 4

35 |Madhira 4.00 4.00 1
36  |Sattupalli Khammam 3.00 1.00 4.00 2
37  |Wyra 4.00 4,00 1
Sub Total 11.00 0.00 1.00 0.00 0.00 12.00 4

38 |Mahabubabad 8.00 8.00 1
39 Don.mkal Mahabubabad 1.70 ‘1.'70 1
40  |Maripeda 250 2.50 1
41  |Thorrur 230 230 1
14,50 0.00 0.00 0.00 14.50 4

e 2
i VARG DI LEEE

42 |Alampur 1.70 1.70 1
43 |Gadwal Jogulamba 8.00 8.00 1
44  |Ieeja Gadwal 3.30 330 1
45 |Waddepalle 2.00 2.00 1

Sub Total 1.70 11.30 2.00 0.00 0.00 15.00 4
46  |Bhoothpur 0.80 0.90 1.70 2
47 ]adcherl;a Mahabubnagar — 55 730 1

Sub Total 8.10 0.90 0.00 0.00 0.00 9.00 3
48  |Atchampet 4.00 4.00 1
49  iKalwakurthy Nagarkurnool 4.00 4.00 1
50 |Kollapur 3,00 3.00 1

Sub Total 4.00 4.00 3.00 0.00 0.00 11,00 3




- AT

b

l)w I
_I:.'Mr.
A

e

?m

Capacity of Propesed STPs in Phase I under SBM 2.0
o (in MLD) Total No.
Slno, Naxrll;ach the“ District . o Total STP of STPs in
’ A STP1 | STE2 | STP3 | STP4 | STP5 | O e town
R B B - | capacity
51 [Kosgi 3.30 3.30 1
52 |Makthal Narayanpet 3.60 3.60 1
33 [Narayanapet 5.00 5.00 1
Sub Total 3.30 8.60 0.00 .00 0.00 11.90 3
54 |Amarchinta 2.00 2.00 1
55 |Atmakur 290 2.90 1
56 |Kothakota Wanaparthy 3.20 3.20 1
57 |Pebbair 3.00 3.00 1
58 |Wanaparthy 8.00 8.00 1
Sub Total 16,10 0.00 0.00 3.00 0.00 19,10 5
" .. MAHABUBNAGAR DIVISION R ! | e S
V. ¥7<Grand Total of 17 ULBs i‘§3;2°' '24'8? ; 500 [ 3.00 0.00 66.00 18
EL NIZAMABAD DIVISION
Banswada 3.50 i 3.50 1
Kamareddy Kamareddy 12.00 12.00 1
Yellareddy 1.30 1.00 2.30 2
Sub Total 4.80 12.00 1.00 0.00 0.00 17.80 4
62 {Armoor ) 5.30 220 7.50 2
63 {Bheemgal Nizambad 1.90 1.90 1
64 ]Bodhan 10.00 10.00 1
Sub Total 17.20 0.00 0.00 0.00 2.20 19.40 4
NIZAMABAD DIVISION - ..) S | . -
Grand Total of 06 ULBs  * ‘ d 22,00 1200 1.00 ‘| 0.0 2.20 37.20 « 8‘:
& \ SANGAREDDY DIVISION o
65 |Medak 6.00 6.00 1
66 [Narsapur Medak 2.10 2.10 1
67 |Ramayampet 2,00 2.00 1
68 |Thoopran 3.00 3.00 1
Sub Total 5.00 6,00 210 0.00 0.00 13,10 4
69 |Andol-Jogipet 3.00 3.00 1
70  |Narayankhed 2,50 2.50 1
71  |Sadasivapet Sangareddy 3.70 1.40 5,10 2
72 |Sangareddy 10.40 10.40 1
73 |Zaheerabad 10.10 10.10 1
Sub Total 12.60 14.10 1.40 3.00 0.00 31.10 6
74 |Cherial 2.30 2.30 1
75 |Dubbaka Siddipet 3.50 3.50 1
76 |Husnabad 270 270 1
Sub Total 0.00 5.00 0.00 0.00 3.50 8.50 3
5 - SANGAREDDY DIVISION o R |
% 3" Grdnd Total of 12 ULBs 1{7;6(2@ 2:5.10 3:30 3.00 | 350 52,70 13




79  |Kothur Ranga Reddy 2.00 2.00
B0  |Shadnagar 2.70 4,30 7.00
81 [Shankarpally 3.60 3.60
Sub Total 13.80 | 630 | 000 | 000 | 0.00 20.10

82 [Kodangal 240 240
83 [Parigi Vikarabad 2.10 210
84 |Tandur 8.00 8.00
Sub Tatal 1010 | 000 | 000 | 000 12.50

85 |Medchal | 9.50 9.50
Sub Total 950 | 000 | 000 | 000 9.50

L) 60 (

B7  |Chityal 1.90 1.90
88 Dev.arakonda Nalgonda 2.00 2.00
89 |Haliya 2 2,00
90 |Nakrekal 3.5 3.50
91 |Nandikonda 2 2.00
Sub Total 9.20 3.90 0.00 0.00 0.00 13,10
92  |Huzurnagar 4,5 4.50
93 |Kodada Suryapet 8.50 8.50
94  |Neredcherla 1.80 1.80
95  |Tirumalagiri 210 210
Sub Total 0.00 12.40 0.00 4.50 0.00 16,90
96 |Alair 23 2.30
97 |Bhongir 22 4.6 6.80
98  |Choutuppal Yadadri 42 4,20
99  |Mothkur Bhuvangiri 23 2.30
100 |Pochampally 1.20 1.00 2.20
101 |Yadagirigutta 2.50
Sub Total 1.20 4.60 0.00 1.00 20.30
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Phrssase. — 11

e GOVERNMENT OF TELANGANA i
| ";’ﬂg PUBLIC HEALTH AND MUNICIPAL ENGINEERING DEPARTMENT |
-{Nl‘l‘s""fSﬁBv’pB‘fSBM’Z 0/101**ULB5‘/2024—25)’3’“*Géll=D’a't§”02.ﬂ'4%2325
) ‘the-awvork: WA .& UD < PHVED - Sewerage:
e Of Telangaga under: SBM: 2.0, Tatal Cost ]
sion'start date: 08.04.2025:@ 11: 00 AM. Bid subnnssmn closmg date'
E28%.1’14.202':‘: @04:30 PN. For details visit https //tenderte!angana.gov,m.a
xQentactNo 040 - 23325849, 9154299724.
| Sd/ -Superintending Engineer (PH), West:Circle;: Hyderabad]ﬁ‘ .

“BLPR;B.; Mo JORR/Cly/Adv/1 /202526, D6 0B08/2025 - . . |

A el e et - S J“i
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GOVERNMENT OF TELANGANA
PUBLIC HEALTH AND MUNICIPAL ENGINEERING DEPARTMENT

N¥Ps: 388/DB/SBM 2.0/101 ULBs/2024-25/3:4 Call _Dt: 02.04k 2025

Name of the work: MA & UD— PEMED — Sewerage: Frojects in, 101 ULBs in, the State

of Telangana under SBM 2.0, Total Cost: Rs, 3769.34 Crores; Bid Subriission
Start Date: 08.04.2025. @ 11.00 AM; Bid Submission Closmg Date: 28.04.2025. @

04:30PM. For details visit https:/ /tender.telangana.gov.in.

Contact Noi- 040-23325849, 9154299724

Sd/-
Superintending Enginesr (PH)
'West Circle, Hyderabad

/1 ATTESTED /]

i = ;..,;E: .:. -.m by _~ it ::-v: T - 4-;
Dy Superintending Engineer (P

»‘4“;' .
! fid)

}‘% West' Circle; Hyderabad
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GOVERNMENT OF TELANGANA
DEPARTMENT OF INFORMATION AND PUBLIC RELATIONS : HYDERABAD

Letter No : SPL-11 Date; 04-04-2025
From: To
The Special Commissioner , Superintending Engineer, Public Health,

Information & Public Relations Department , YVest Circle, Hyderabad,
Samachar Bhavan, A.C Guards , -
Hyderabad - 500028.

SirfMadam,

Sub:-I&PR Department - Advertisement Section - Release of advertisement to
news papers - Reg.

Ref:-1: Letter Reference No. Lr No. 388/DB/SBM 2.0/101 ULB/2024-25, Dt:
04.05.2025 of the, Superintending Engineer, Public Health, West Circle,
Hyderabad. )

2: R.0. No . 9-PP/CL/ADVT/1/2025-26 Dated 04-Apr-2025
3: R.0O. No . 10-PP/CL/ADVT/1/2025-26 Dated 04-Apr-2025
4: Add Approval of CIPR dated 04-04-2025.

e

| am {o inform that the advertisement sent vide reference 1st cited, has been
released to the following news papers, vide reference 2nd cited :-

SI.No Name of the News Paper Edition & Date of Publication Amount

1 SAKSHI Tel+Gr. Hyderabad., 05-04- 36000 /-
2025

2 THE HINDU All India , 05-04-2025 70608 /-

3 NEW INDIAN EXPRESS SOUTH, 05-04-2025 53616 /-

4 INDIAN EXPRESS NORTH + WEST, 05-04- 32400 /-
2025

Total] Rs. 192624 /-

(Rupees One Lakh Ninety Two Thousand Six Hundred Twenty Four Rupees Only)

| further inform that the news papers in which the advertisement has been
published will be send to you by the news paper offices concerned. The I&PR Department
will not send the news papers.

Yours faithfully,
Dr. S. Harish, 1.A.S
Special Commissioner.

4

a——
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' GOVERNMENT OFTELANGANA Aonxood. — Vi
PUBLIC HEALTH AND MUNICIPAL ENGINEERING DEPARTMENT

Lr. No. 388/DE/SEM 2.,0/101 ULBs/2024-28 Dt:.04.04.2025

From:, Té:

P: Venkateswatltl mirech., The Commissioner,

Superintending Engineer, Informiiatiof & Puiblic Reélation Dept.,
Public Health, West Circle, Samachar Bhayan, '
A Fleot, ) ' A:C. Guards,

Engineer-in-Chief {PH] Office Hyderabad — 500 004,

Hyderdbad —500 004,

Sir,
Subi MA & UD — PHMED - Sewerage Projects in 10T ULBs in the State of
Telangana, mnder SBM 2.0 = Request for Publication. of tésider notice —
Regarding,

Reli- T/o NIT No: 388/DB/SBM 2.0/101 ULBs/2024-2513 Call,
Ditr 02.04:2025

BB CECI>L

While: énclosing copies of ‘¢’ procurement Notice (Tender Notice); 1 fequest the
Corifiissioner, IKPR to publish, the same in one Telugu Daily (Largest Cirotilation at.
State Level] & two English Daily Newspapers (Largest: Circulafion at Nationdl Level —
ATl India wide edition). ‘

s todrifor that the expenses incurred for publishing the tender riotice will be
borne by the Department.

It is féequested to send the hill corresponding to this paper publication to this
office dlong with the published paper clippings.

An eorly-action in the matter Is solicited.

Youirs faithfully,.
S/~
Superintending Engineer: (PH],.
West Circle, Hyderabad.

L F;,?'csfu-fkﬂ!“ ;.
Dyf. Supetinfending Engineer | i‘f]

s, West\Circle, Hyderabad




¢’ PROCUREMENT NOTICE

2.0

% ; Name-of Work
i

NIT No.& Date

Estimate |

Cost:

Pre Bid meeting
dafe & Bid
submission starting
& closing date:

MA.& UD~PHMED—Sewerdge
1 | Profectsin 101 ULBs 6 the Stateof
| Telangata under:SBM 2.0

388/DB/SBM
2.0/101 ULBs/
2024-25/3" Call,
Dt: 02:04.2025

376934
‘Crores.

1)Bid
08.04.2005 @106

2} Bid Subirission:
‘Closing Date:
28,04.2025

@ 0430 PM

Address

Further details

: P. Venkateswarlu,

» D0 Superintending Engineer; Public Heglth, West Cirele;
4 Bldor, Engineer-iti<Chief(PH) Office Coritplex, A.C. Guards,
Hydera.bad 500004, Mail ID; sephhyd@gmail.com
Contact No:~ 040-23325849, 91542 99724

cann,  be  seen

hittps:/ ftetider telangana.govin
Eorther any clarifications required, please contact office of the SE (PH), West Cirele,
Hyderabad. durring office working hours..

at S

pro curément: miarkét

place @

_ Sdf-
Superintending Engineer (PH):

West Circle, Hyderabad

Copy submitted to the Engineer-in-Chief (PH), Hyderabad for information
€opy submitted fo fhie Comriissionier & Director of Municipal Adthiristration,

Hyderabad

Copy to the Executive Bngineer (PH] Mahabubnagar, Nizamabad; Sangareddy,

Rangareddy;,
informétion.

Cppy to the notice board of ©fo SE (PH), West Circle; Hyderabad

]/ ATTESTED //

%/Wcs‘ Clrcle, Hyderabad' |

Adilabad, Khammam, Waratigal, Kafimnagar and Nalgonida for
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) GOVERNMENT OF TELANGANA: .
PUBLIC HEALTH AND MUNICIPAL ENGINEERING DEPARTMENT F
Letter Noz TI/SBM2.0/STPs & 16:De/2023-28 " DE25.07.0025. '

Brom,
“TheSecretary to Government,

St4, 5. Bhaskar Reddy, ]

M Tech, MBA. MA Department
Engineer-in-Chief (BAC), Govt. of Telahgana,
Publi¢ Health, ' Hyderabad.

AL, Guards, Hyderabad.

| Meadam,
I Subs MA&UD Dept. = PHIMED - Sewerage Projects in 101 ULBg in the stataof
Telanigana underSBM 2.0/~ Reyised Proposals — Revised Admiristiative
Sanction— Requested — Regarding. |

Ref

©° ~ "Dt 8p-022024
A ?3\ 3. Min ;ges of the Wi s S (PE) Wit i, B2 1) 1 TOFIRC, Ut

O Thie Difice I.:r. 'No.. TI}-' SBM 20/8'1’1’5 &: [&95/2023—-24 Dh‘ 07-02—2024;
} ||E8R 22 addresseditorthe Governimient.
T 5. GORE No, 388 of MAGUD{ENGG,) Dept,, Dt 21-08-2024.
| 6. DMA. Lr. Roc, No. E21282021-E1, Dt. 19:09:2024 addressed to Joint
Secretiry & Mission Diréctor, SBM-U, MoHUA, GOL.
7. This office Tr. No. TL/SBM 2.0/5TPs & I1&Dsf2023-24, Dt 04:12:2024:
addressed o the Government.
8. SE {PH), West Circle, Hydersbad K
ULBs/2024-25, Dt. 04-12-2024 for Tsteall,
9. SE (PH), West Circle, Hydersbad Ly, No. 388/DB/SBM 2.0/101
Ui Bsf 202495, DE. 09-91-2025, *
10.8E [PH), West Circle, Hyderabad NIT No. 388/DB/SBM 2.0/101
LB/ 2024-25 204 call, D 16-01-2025,
11.SE (PH); West Citele, Hyderabad Lz No. B88/DBYSBM 207101
ULBs/2024:25,DF. 03-02-2025.
12.8E , (PH), West Circle, Hyderabad KIT No. B88/DB/SBM 207101
UL B 2024-25/3c% call, D, 02:04-2095, -
" 13.SE (PH), West Circle, Hyderabad Lr. No. 388/DBfSBM 207101
" ULBs/2024:95, Dt, 28-04-2025.
14. Minutes of the Meeting with:SE (PH) West Citele, SE (PH), TURIDC , Unit:
1, Nalgonda, SE (PH), Warangal Circle and consultants held :in fhe
chatibers of Engineer in/Chief(PH), Hyderabad om D%, 18-07-2025.

Kk Fhk kR

IT No. 388/DE/SBM 207101

Z\SEM2.0\GavtyRevised Proposals 2025:26 SOR\New. folder\{Lito Goyt - SBM 2.0 - Propasals:- 312526 - Finalidoc:
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1t is submitted that previously this office in reference Tst citedt has submitted the
proposals of SBM 2.0 to the Government for construction of 344 1o, of SIPs (total
capacity of 78920 MLD, considering 2038 as prospective year) dlong with I&D
Structures ‘with 10 years ‘O&M, with a tentative finamcial implication of about
Rs. 5503107 crores, along with a request fo accord permission fo invite tenders. with
open technology on REP mede in Hybrid Annuity Model, without mentioning Internal
Bench Mark, pending Administrative Sanction. It was also indicated therein. that
Administrative Sanction - would be sought along with fender approval after finalization
of the-tehdess. (Copy of the 6tiginal proposal is enclosed).

However, approval for the proposal was awaited, from the Government Jlevel
and. subseqiiently General Elections to Telangana-State Legislative Assembly were held
and the Model Code of Cofiduct was in force, during that period.

Adter formation «of new Government in December 2023, during the meeting of
the:Engineerin Chief {PF) with the Principal Secretary to Government, MA&UD Dept.
on D 11-01-2024, the proposals of SBM. 2:0 were placed before the Governmentand it
was ifisteiicted to take up the proposals in twa phases, duly utilizing the Gol share
under SBM 2.0 Phase 1 as tipfront paymerit, keeping inuview the firiaricial implication,
and ifx single- package in-ordet to ¢reate healthy competition afong.available hgenc1es
'who'have experience in executing similaiprojects:in HAM imode:. .

" Accordingly; ‘the Government vide Memo refererice 204 ¢ited has directad the
Engineer in C€hief (FH) fo submit the proposals revisitig the tapacities a8 per the -
discussions held in this regard by the Principal Secretary to Goverriment, MA&UD
Department-with the Engineer in Chief{PH) for taking further necessary action.

- HFlowever; in the meanwhile; ir anticipation of the Government memo, based on
the instructions received from the Government, a meefing was convered with fheSE
{PH), West Cixcle, Hyderabad, SE (PH), TUFIDC, Unit 1I, Nalgonda, SE (FH),
Warangal Circle, Warangal and consultants M/s NCPE Infrastructure India Private
Limited and Mjs SK Associates, Hyderabad in the chambers. of Engineer in, Chief
{PH), Hyderabad, on Dt. 25-01-2024, detailed discussions were held on proposalsto’be
submitted under SBM 2.0 and way forward, for tender process. and selection of
agencies in light of the instructions received from the Government ard the:minutes
werefecorded.

After détailed deliberations, copy of the minutes .of the: mgeﬁ;qg Dt 25-01-2024
were:subinitted to the Goveérriment and it was proposed to: consider proposals. under 2.
phases as below.

e ?ronosals unider Phasé ~ I: To-consider STPs of only certain catchments. of the

ULB for the: Prospecfﬁie yeat 2038:satisfyiiig- the criteiia of SBM 2.0 Guidelines

that all towins will heéd to preparea DPR contaifiing tlig provisien of mitiimim,
one STP (for 70% of current (2025) population).

Z\SBI 2.04GovR\Reyised Proposals2025:26 SORNew Folderili fo Govk-SBM 2.0- Proposals -2025:76.- Final.doc
1

¥




S o -t RS

Where there is marginal difference in capacity of STP of the catchment
correspanding’ o the prospective year 2038 when compared to the intended
icapacity in Phase I (cotresponding to 70% of currént (2025} population, of the
town), those STP capacities are futther rediced to fneet the eriteria of SBM 2.0
guidelines with a conternplation to fake ip capacity augiientation of these STPs
as and whenrequired on case to case basis.

% Propusals uiider Phase — IT: Capacity augmentation fon modular basis) of the

-gatchmerits finder cotisideration in Phase 1 along with the mew catchments
deferred i Phase I ¢aivbe considered in Phase Il propesals.

Accordingly, the original proposals (considering all catchment for prospective
year 2058) ate revised considering STPs of orily cértain cafchments. in, the town
satisfying thecriteria of SBM 2.0 Guidelines. that-all fowns-will need to prepare a DPR
contdinitig the Pprovision.of minimiim ohe STP (for Z0% of current {2025) populatiori)
‘whichi are proposed to be taken up uidet Phase L.

Considering the rates of STPs from GWSSB for the year 2022-23 and estimates
were: prepared with SOR. 2022-23, the: total cost was arrived for an amount of Rs.
876934 Crores tinder FIAM {35-65) including Avnuity Payments and ‘GST on Interest
Component of Anniity Paymients with details asbelow.

Ll

Capital Cost :Rs. 132310 croves {including Taxes.and Provisions)

OEM Cost : Rs.1608,50-crores :

Total Preject Cost +Rs. 293L.60 crores

Total Project Cost (FIAM) « Rs. 3769:34 crores (includifiy Annuity Payments
~ and incdluding GST on Inferest Componentof Annuity Payidents),

[ ]

.

Accordingly,-in the reference 4t cited, the Government was réquested toaccond
administrafive sanction for an amount of Rs. 376934 Crores, {including O&M and
Lnnuity Payments and GST onl. Interest Component of Anriuity Paymetis, excliding
Land Acquisition costs) along with permission fo invite tenders in single package dindet
L5 -contéact system with Eybrid Annuity Model {35% upfiont and 65% deferred),
pending acquisition of land, in relaxation ofG:Q:Ms. Na. 94, I&CAD (PW-COD) Dept.;
Dt 01-072023 and G.O:NVs. No. 1, Finance {Works & Projects-E7) Dept., Dt. 25-02:2012,

The Govérninentvide feferénce 5 cited has .accorded administrative sanetion
for an amotrtof Rs. 3769.34 Croiés (IncludingO&M and Annuity Payments.and GST
o Titerest Cotponerit-of Afinuity Paymeiits) for “Sewerage Projectsin 01 ULBs i inthe
State of Telangana widerSBM 20" and also pertission wasadcorded to invite tenders
in smg'le paekage uncfer 15 contract sysf:em with Hybm'i Annmfy Madel (35% Upfront :

Dt 29—.05 ?2023 pendmg acqumlhon nf‘ land in relaxanon of G’ @Mg Nrr 94_, I&CAE
{PW:COD) Dept,, Db 01-07:2023 and G:GMs. No. T, Binince (Works. & Pidjects-B7)
Dept, Dt 25:02-2012,

a’aﬁéﬁMﬁb&GmiﬁReﬁsb&Pﬁn posala025-26 SOR\New foldet\Lr to'Gove- 5BM 2.0 ~ Proposals 2025:26 »Finaldog
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Burther, the Government has directed-the DNVA, Telangana. to address the Gol
for permission to utilize the GOL share as upfront payment (35%) during the
construction; period of initial 2 years and balance (65%) to be paid I f0-annuities by the
State Governmentalong with O&M payments.

Avcordingly, the DMA, Telangana vide reference 6 cited has requested. the Joint
Geeratary and Mission Director, SBM-U, MokUA, GOL to aceoxd permission to utflize
the central share of Rs. 463.10 ‘Crs as.upfront payment towards construction: of 5TPs
under HAM and State Government shall further allocate budget for meeting annuity
and O&M paymenis during 10 years O&M period, for which pern:usszon is not yet
received from Government of India.

Purther, in the reference 7 cited, the bid document for the subject cited waork
was submitted to Government with =& Tequest ¢ accord approval and was 4lso
requested fG ratify the action taken by the SE{PH], West Circle, Hydetabad in nviting,
fenders stibjéct to;approval from:Government.

The tenders were invited for 3.calls by the SE(PH) ﬂ West Circlé, Hyderabad ¥ide
NITsreference 8, 10t and 12 cited, butiio bidders participated fot thie Fcalls-atid. the
satnewascormimunicated vide refererice 9y, 11h.aiid 13% ¢ited.

In this connectien, as no bidders participated in the tenders invited for 3 calls, &
joint mieeting was convened with SE (PH), West Circle, SE (PH), TUFIDC, Unit II,
Nalgonida, SE (PH), Warangal Citcle, Watangal, SE (FH), TURIDC, Unit I, Wararigal
and Deputy Chief Biigineer (PH) in the chambiets. of Engineer in Chief {PH),
Hyderabad on. Df, 18072025 for.a way forward on the matferand to explore different
options to get participation in the tenders. Defailed deliberations were held and it was
decided inthe-meeting to recastthe estimates with SSR2025-26.0f Telangana State and
to: ivite the tenders in 3-packages instead of single package as per the procedure
adopted: in the tenders invited for AMRUT 2.0 works, under Hybrid Annuity Model
(HAM) (with:an awerage of 53% upfront payment for Package Land Il.and anaverage
of 51 % upfront payment for. Package HI during construciion period uiilizing fotal GOl
share approved under SBM 2.0 and mafching, share from State Government) with 5-
years period for annuity and O&M instead of 10-years. The details of the
delibérations.and the decisions arrived afe as follows.

L Piobable reasons for non participation of bidders in‘the fenders for3'calls:

4) Ratesconsidered for STPs :

 Earlief, the rates fof STFs of SBM 2.0-were adopted from Gujatat Watet Supply
and Sewerage Board (BWSSB) rates-of 2022:23 as the bidders have participated.
in the tenders of works under AMRUT 2.0, wherein the same ratesiof STPs
(GWSSB 2022:23) were also adopted. HOWEVBI} no-bidders participated, despife
invifing tenders for works under SBM 2:0 for:3 calls.
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« Most probable reason may be GWSSB rates of 2022-23 for STPs.are low and also
the value of STPs component in AMRUT 2.0 works: is:minimal as they involve
varions. watersupply and sewerage components apart from. STPs; whereas the
SBM 20 ; prapesals involve pnmarﬂy construction of 8TPs and &D structinres,
where the value of STP compenent frr overall, project cost is substantially high
whenzompared to AMRUT 2.0 projects..

-

B) Invitation of tenders under FIANM in sinigle package:
Barlier, tenders were invited in single package, in order to create healthy
<oropetition: ——s available agencies: whe have experierice irtexecufing similar

‘projects in HAM mode. However;xo bidders: participated in tenders invited for
3 calls. This may bedue to following reason(s)

« Eligible bidders who bave experience in execufing projects under HLAM
would be less. i numiber and they would not have shown interest to
participate it Hybrid Annuity Modeof contract duesito large pliysical and
financial requirement; for single package for 101 projects in 101 ULBs.

+ Works are scattered in 101 TLBs across the state Tead and the bidders

 miight have felt difficulty for arranging work force and machiniery
¢ simultaneously for 4l the projects.

& Bidders may not be interested $o parficipateiri, Hybiid Antiity Moda of
eontrae'twitﬁ on'llyt-BS’% upfront 'paymenﬁaa

%

) Ear,llgr,-; the estimates of SBM 2,0 were: ;p;r..epare& with fhe rates adopted for
AMRUT 2.0 projects with, S5R;2022-23 and the cement & steel rates of April 2023
and ST rates from GWSSB: SOR for the year 2022-23, as the original proposal
was Submitted fo ‘Govt. on DE15-04-2023 with the same rates. However, no
bidders participated in téndeérs invited for 3-calls.

» The probable reason may be due to increasein, rates:of labour, materials
. and machinery over the past 2-3 years since 2022-23.
dy Tong duration of 10 years period for Annuity Payments and Operation and
- Maiftenance:

Eatlief; tenders were invited tihder HAM with 10 ahniities. to be paid along with

10 years of O&M which is fo be executed by the safie agercy duly enteritig

separate agreement with the concerned Municipal Comiriissioner. However; no
" bidders paricipated infendersinvited for 3 calls.
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« Th probable teason may b deferred payment over lorg duration of 10
years aiid also maintaining the projects for 10 years long period. by
entfering separate agteemment with Municipal Commissioners.

Iy Permission from Gol fo utilizé totdl Gol share approved under SBM 2.0 .as -upfront
payment during-constiuction period and staté share to be:paid in atiriiities :

Ferlier, tenders: were: invited under EIAM with 35% upfront paymeént Le; Rs. 46310
Crores to-be utilized from Gol share under5BM 2:0.and State: Governmernt:share to be:
paid in 10 annuities along with O&M, payments. Accordingly, the COMA, Telangana
being thie State Missior Director For SBM 2.0 vide L Roc. No. E2128-2021-I11, Dt. 19-
090078 addressed to Joint Secretary & Mission. Ditector, SBM-U; MokUA, GOL
requesting o accord. permission to mtllize Gol share 4§ upfiont payment duding
gonsfruction period, but the permission is not yet accorded by the Government of India:
HiE date. ’

« Hence, matching State share may also be fitilized dlofig; with total Gokshare as
upfront payment during the Construction period and balance déféried payment
can’be met from State Government to be paid inannuities.

1} Latid Acqiiisition: --
BarHer, Land Acquisition costs were not includeéd ifr the projéct costing:as it was difficult
to-assess the gosting at that juncture and the same was informed o the Government that
sepatate proposals towards LA ‘would be submitted to the Government for separate
SaricHon.

#  Majority of the!STE sifes:are private lands.

« Hence; it is'decided to-acquifie Tatid required for thie ultinate sewsge load for e
year, 2053 for all the catchments undér consideration for Phase I, for which

_ financial implication.due to Jand acquisition.is assessed, and.is worked out to

" Rs. 65266 Crores: and the same is tg be bome by the State Government:
iimediately for commencing of the projects under’SBM 2.0,

.= Accordingly, Tand Acquisition ¢osts shall he submifted i the Govemment alohg:

with. the project cost:for necessary administrative-sanction.

Keepingin wiew of the above; the following: decisions are niade in fhie meeting:

> Tarééastthe estimates With iéw'SSR 2025:26 of Telarigana State, with:the rates
oFSTPs fricatporated in'SSR 2025-26 by the BoCEs.

> Toadoptannuity period ds 5-yearsinstead of 10-years.

» Toadopt O&M period as.5-yeais instead of 10-years..

> To. invite fenders under IS mode of contract system with FIAM as adopted
earlier but with an upfront. payment (average of 53%: for Package Land I and
approved under SBM 2.0: and matching share from: State: Governitigiit) aid
balance share to be deférred and paid i 5 anfiuities by thaState Government
along with O&M paymeénts.
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However, Hybrid Annuity Caleulations are to:be worked out ULB wise based
on the upfront payments mentioned against each TILB in Annexure TI while
operating agreement and payment shall be regulated accordingly.

» To vite the tenders in 3 ‘packages instead of single package as per the
pracedure adopted in fhe tenders invited for AMRUT 2.0 wiorks

% Land Acquisition cosfs shall be subinitied to the Govertiiie)
'project cost for necessary administrative sanctior.

it along with the:

‘Therevised project costing with. SOR 2025-26. under HHAM is as belows

"The: estimated. capital project cost for 115 STPs having 455.00 MLD capacity
{inclnding ST, I&D structure, conveying main, Intake well cuny promp Hovse and punping
minchifiery, Onlitie Coritinuous Effluent Monitoring Systenr (OCEMS) anit provisions towards
GST und ofher coitingencies) i 101 ULBs is Rs. 177640 Crores which, includes cost-of
tertiaty treatrivetit for STP in Sircilla.

"The: estimated Operation, and, Maintenance: cost of 102 ULBs for ¥ years is
Rs. 803.00 Crores (cansidering 5% mon compounding incrense on. each year’s O&M cast)
based, o CPHEEO Guidelines, Consortium of IITs report of Ganga River Basin
Environment Mariagement Plan and common SSR. 2025-26 of Government «of
Telanganid. .,

» Nao.of ULBs: +101
« No.of STPs/ Capacity »115STPswith capacity of455:00 MLD
¢ {Enclosed as Annexure T for 3 packages separately)

- ‘Capital Cost +Rs. 177640 crores fincluding Taxes and Provisioris)

Q&N Cost: (5 Years)  +Rs. 803.00crores

Tand Acqitisition.cost = Rs. 652.66 ciores

Total Project-Cost + R4.3232.06-crores {incl, O&W for5 Yearsand LA)

(Ericlosed as.Annexife H for 3 packages separately)
& ‘Total Project Cost (FIAM) : Rs. 3705.75 crores {including Annuity I‘?,aymg;;tsr
" and ificliding GST on Intetest Component of Annuity Payments,
O&M for §years and Land Acqiifsition)
(Enclosed as. Annexure III for 3 packages separdtely)
Proposed Hybrid Arindity Model (HAM) Coriditions
s TUpfront i Average 6£53% for Package Land I arid.average of
51.% for Package HI

However, Hybrid Ammuity Celculations are tobe wirked out ULB wise based on.
the ‘upfront payments mentioned apairist each. ULB in Anfexire I whils
qperatingagreement and payment shall be regulated aceordingly.
{Upfront payment proposed to be miet from total GOI share approved undes
SBM 2.0 and matching share from State Govt. In, various installments as per
milestones fixed in bid doeument during construction period)

", ® W

Z\SBM 20\ Govt\Revised: Praposals 202526 SOR\New folder\ Ix to Govt - SBM 2.0~ Propasals ~2025-26 - Finakdoc




o Conéessionaire share
» Period of completion,

s Payback peried

® Payinent Installiient

Interest Rate.

Upfront

JAnnuity Payments

Operation & Maintenance :'GoTS/ ULB (Finafice.Coniriission Grants of aniy

Laand Acquisition

Y
£

T E

%

A I

: Balarice-% of Capital ProjectCost-for each package
: 24 Months

¢ Defect Liability Period : 60 Months
n  O&M Period

+ 5 years: (after eonstruction period of 2 years)

: 5 years after achieving COD!
& Birst Annuity payment : Six (6) months after achieving COD:{Commercial

Operation Date)

: Annpally -
++10.30% (SBI Base Rate asori 15-06-2025)

{During Construiction and forannuity payments)
s Sourceof funding

: Total Gol Share-approved uiider SBM 2.0:&
matching share fromiState Government

- GoT5 {5 Annual Installinents)

othet finds)

: GoT8

Based ioix the reécoiminendations of the Committee as et the mimutes of the meeting;
eonductet] infhe matter, the Governmentis requested to kindly sccord

(2) Revised Adininistrative saniction for total amount.of Rs, 3705%5 crores {including
Land Acquisition, O&M for 5 Yeats, Annuity Payments and GST on Interest:
Cotniponerit of Annuity Payments) for package wise costs tabled below, T
supersession-of the earlier administrative sanction accorded vide G:ORE, No. 388
of MARUD{ENGG.) Dept., Dt. 21-(8-2024,

{Rs. mCrores)

51,
Na,

Name of the work

 Capital
. Cost

(excl.

| Capital
| Cost

1 (incl.
Annuity |
Costing) !

Annaity

- Costing)

Share

Cenfesl | Ohare

{mcL

: Costmg)

5 Yrs
0&M
‘Cost

| {State/ULB: |

{ Land
| Acqui-

-Sitiomn

'Ifotal
Project

Cost ‘wiih |

LA and
O&M {incl.
Annuity) -

“of

Sewetage Projects in 80
ULBs under :SBM, 2.0
wurder the jurisdiction
Adilabad,
Kadmmagar and
Watanigal PH Divisions

604.60

762,92

160.22

60270 |

" Shiate)

25045

I (LAY

| 26267

7608 |

| Sewerage Projects:in 27

ULBs under SBM 2.0

junder the jurfsdiction
| gf'oﬁ N‘a“Igbdea.

and
PH-

A 'leswns{Package~II) _

407.10

513.73

 107.88

405:85

20351

16238 |

880:02
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Sewerage Projecty ind4 |
TLEBs under SBM 20
under the ]unsdichon
of ?Sangaredd& : i )
Rangareddy, } 76470 | 97344 | 195.00 | 77844 | 34864 | 22761 | 1549.69
| Nizamabad and. | | | T :

Mahabiibnagay  PEL| . . 1
Divisions (Package - | } |

|

! 7 [

o
TGTAL(RS“ inCrs) . |

“ 177640 | 2250,09 | 463.10 | 1786.99 | 80300 | 652:66 | 370575

(b} Permission to dnvite tenders in3 packagesunder IS conttact systernwith Hybrid, -
Aritinitty Model ag pér Annexure ITLfor corresponding package.

(¢} Permission to invite ténders pénding-acquisition of land, in rélaxation:6f G.O.Ms.
No. 94, I&CAD (PW-COD}) Dept., Dt 01-07-2023 and G.O:Ms. Né: 1, Financeé
{Warks & Projects-F7) Dept., Dt. 25-02-2012 so that the Lafid Adquisition pocéss
can be initiated parallélly. In case thie térider process is.postporied Hll completion
of Tand acquisitioft process, it may have 4 cascading effect resulting in cost
es::alaﬁon Alsp; Gol is pursuing with. the State Government constantly
regardmg award of the projectsunder SBM 2:0.

(d) Permission from State Government to entrust the Q&M of sewerage projects
under SBM 2.0 for 5 years on completion .of cap1ta1 work 4t the same fender
percentage of capital work, by concludmga,separafe agreement with the same
agengy by the ULB.

(&) T give directions to the CDMA, Hyderabad fo instruct the Commissioners of
the respective ULBs (falling in SBM 2.0 to conclude separate agreements with
the same agencies (entrusted with the r:ap1ta1 warks) for O&M of sewerage
sschemes proposed underSBM: 2.0,

) To give divections fothe CDMA, Hyderabad to instruct the District Collectors /
Addifional Collectors (LBs) and Municipal ‘Commissioners of the respective
ULBs [proposed, under SBM, 2.0) to identify suitable land and expedite land
acquisifion./ land, alienation process for-construction.of STPs,

{g) To give directions to the CDMA, Hyderabad fo instruct the Commissioners of all
the respective ULBs for identification of potential users/ imdustries of treated
waste water (minimum of 2095), whicli enables ULBs to avail 5% Finance
Commission tied grants.
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{H) The draftbid documentfor the LS Contract System with Hybrid Afiuity Model
is under preparation and the same will bessubmitted 16 the Governtiient ity die
course for approval.,

Henwee; early orders aresdlicited,

Yours faithfully
Sdf-
Engineer-in-Chief {PH) (FAG)

» {Copy to the Comrmnissioner & Diréctor of - Municipal Adnnms&raﬁon, Telangana for:
irifermatioi.

Ericl: Minutes:of the meeting Dt 18-07-2025 and ANNEXURES as below.
I Details of Proposéd STPs - Package wise ULB Details for proposed 3
Backagesn | |
L. ULB wise Total Project costs including Capital, O&WM, LA costs, Upfront and
Deferred, payments for HAM — Package wise ULB details for proposed 8 |
' packages. |
TIL HAN] edlciilatiors, Payment Schiedule and., Sharmg Pattern {Gelj Stafe): Tor |
. proposed 3 packages.. |

<//‘;Attestec’5fi'
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